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Sale 01 Plots in Defence ColOUT 
New Delhi 

r Shri P. R. Patel: 
1M3. ~ Shri Gajraj Singh Rao: 

l Shri Balmlld: 

Will the Minister of Works, BOlLI-
IDA' aDd RehabilitatioD be pleased to 
refer to the reply given to Unstarred 
Question No. 395 on the 11 th Septem-
ber. 1954 and state: 

(a) whether land in Kilokri the 
Defence Colony, New Delhi was allot-
ted only to the Service personnel and 
ex-service personnel of the Army, 
Navy and Air Force; 

(b) how many of the original 
:allottee/l have since sold out their 
plots or houses to the civiliane; 

(e) whether the sale of such housel 
and plots was banned for /lOme period; 
and 

(d) whether in view of the acute 
shortage of accommodation for defence 
personnel, any ban on the sale is pro-
posed to be imposed with retrospec-
tive effect? 

The Minister of Works, Bousbl&' aud 
Rehabilitation (Shri Mehr CIwId 
JDwma): (a) Yes. 

(b) 147 out of 1«131. 

(Ci,) Yes. 

(d) No. 
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ID.come Tax 0tIIce at Pa1i 

IIK5. Dr. L. M. SiD«hri: Will the 
Minister of J'iJwlce be- pleased to 
state: 

(a) whether it is a fact that new 
Income-tax Office is being opened at 
Pali and the jurisdiction of Income-
tax authorities at Jodhpur is bein, 
curtailed correspondingly; 

(b) it so, the additional cost invoIy-
ed as a consequence of this proposal; 
and 

(e) whether there is any criteria 
for locating new Income-tax Office.! 

The MInister or FiDaDce (Shri 
Morarji Desai): (a) The question 01. 
opening an Income-tax Office at Pali 
is under consideration . 

(b) Rs. 5,000 per annum approxi-
mately. 

(c) The opening of a new Ineome-
tax Office depend. upon varlous eoa-




